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FORM A
PUBLIC ANNOUNCEMENT
&%, teguiation 14 of the Insolvency and Bankruptey Board of India
(Voluntary Liquidation Process) Regulations, 2017)
e FOR THE ATTENTION OF THE STAKEHOLDERS OF
4 TPRI TECHNOLOGIES PRIVATE LIMITED

AT me of corporate person TPRI Technologies Private
R Limited

| te of Incorporation of

- &, 'orate Person Oth Sep 2019

4 thority under which Corporate

Person is incorporated / registered | RoC Karnataka
4. |Corporate identity number of
P Corporate Person U72900KA2019FTCA27770
5. |Address of the Registerad Office | No.30/86, Kumar Krupa,
and Principal Office of 20th Main, ! Block,
Corporate Person Rajajinagar, Bangalore - 560010
6. |Liguidation commencement date
of Corporate Person 16th Dec 2024
7. |Name, Address, Email Address, Pramod Srihari,
Telephone Number and the #3rd Floor, Raj Towers,
Registration Number of the 23rd Cross, Banashankri 2nd
Liquidator Stage, Bengaluru — 560070,
pramod{@capad.in
+91 9620075048,
Reg - IBBYIPA-001/1P-P-
02286/2021-2022/13674
8. |Last date for submission of claims | 15th Jan 2025

Notice is hereby given that the TPRI Technologies Private Limited has
commenced voluntary liquidation on 16th December 2024.

The stakeholders of TPRI Technologies Private Limited are hereby called upon
to submit a proof of their claims, on or before 15th January 2025, to the
liguidator at the address mentioned againstitem 7,

The financial creditors shall submit their proof of claims by electronic means
only, All other stakeholders may submit the proof of claims in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator:

Date: 16th Dec 2024 Pramod Srihari, IF, FCA
Ptace: Bengaluru. IBBIIPA-001/1P-P-02286/2021-2022/13674
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